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O.A. No327/2010

-{)RDER DATED 2 OF FEBRUARY, 2012

Coram:
HON’BLE MR, CR MOHAPATRA ADMINISTRATIVE MEMBER

HON'BLE MR AK. PATNAIK, ITUDICIAL MEMBER

Heard Sn SK. Sahoo, Ld.  Counsel sppeanng for the
applicant and S 8. Bank, Ld. ASC for the Respondents.
2. Sri Sashoo, Ld. Counsel for the applicant submits that the
apphcant has  already been selected sy Postman/mal gunard “the
Hyxammation conducted m the vear, 2011 Hence, he wants to withdraw this

O.A. Praver 15 allowed m view of the memo filed by Sp Sahoo, Ld

Cownsel  for the appheant.  Accordmgly, this O A 15 dhisnossed as

withdrawn, | .
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